IN THE NATIONAL COMPANY LAW TRIBUNAL : NEW DELH]

COURT-1l
IB- 1346/ND/2019
In the matter of -
Jaya Srivastaya . PETITIONER
Vs,
Frontline Retai India (P) Ltd . RESPONDENT
SECTION

Under Section 9 of IBC, 2016
Order delivered on 03.6.2019

Coram :

Sh. R. Varadharajan,
Hon’ble Member (Judicial)
Ms. Deepa Krishan,

Hon’ble Member (Technical)

For the Petitioner /Op. Credito;' o T1Y3 ﬂM[{_ k/;u,,e . . Q"(OLL\-WVU% Q’&HKLO.

For the Respondent/Corporate Debtor ; Acvocets,

ORDER

Learned Counsel for the petitioner js present.

List on 09.7.2019.

“{DEEPA'KRISHAN) - (R.VARADHARMIAN)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

Surjit



